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ORDER OF THE TRIBUNAL

" CP No.67/2005 in OA No.490/2002.

28.05. 200'7

'Mr P N. Jatti counsel for the appl:.cant

.Mr. Tej Prakash Sharma counsel for the
' respondents . ‘

Learned Cousnel for the respondents su:bm:.ts

.that the order passed by this Tribunal has been

stayed by the Hon’'ble High Court. In view of this

’ spec:LfJ.c development the matter is adjourned sine
" die. -The applicant may approach the Tribunal only
_ ‘after ‘the disposal of the writ pet:.tlon in Hon’ble
H:Lgh Court. :
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